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Head Clerk of GA (Printing and Stationery) Department Recruitment Rules, 2022 
Accountant of GA (Printing and Stationery) Department Recruitment Rules, 2022 
Directorate of Urban Development under Urban Development Department Recruitment Rules, 2021 
Multitasking Staff, Group-D (Non-technical) of Labour Directorate (under Labour Department) 

Recruitment Rules, 2022 
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Tripura Commissionerate of Taxes and Excise, Noti. No. F.1-11(91)-Tax/GST/2022(Part)(5) 
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